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Report of the Joint Committee in the O.A. No. 88 of 2026 in the matter of
“Sneha Chaturvedi V/s State of Rajasthan & Ors.” before the Hon’ble
National Green Tribunal, Central Zonal Bench, Bhopal.

1. Background:

Hon’ble National Green Tribunal, Central Zonal Bench, Bhopal vide order dated
15.04.2026 in O.A. No. 88 of 2026 “Sneha Chaturvedi V/s State of Rajasthan & Ors”

constituted a Joint Committee comprising of

1. One representative from the Member Secretary, Rajasthan State Pollution Control
Board, (Rajasthan)
i1.  One representative from the Local Self Government Department (Rajasthan)

iil. One representative nominated by the Director, Central Pollution Control Board

In the said order Hon’ble tribunal directed to the Committee to examine the matter and
take effective steps for enforcement of the Solid Waste Management Rules notified in
2026 and take remedial measures and submit the factual and action taken report within
six weeks. Further, in the above said Order Hon’ble NGT appointed State Pollution
Control Board as nodal agency for coordination and logistic support. A copy of the order
dated 15.04.2026 of Hon’ble NGT is enclosed as Annexure-01.

. Constitution of Joint Committee:

In pursuance of Order dated 15.04.2026 of Hon’ble NGT, Bhopal and the nominations
received from the organizations concerned, a Joint Committee has been constituted
comprising of the following members:
1. Shri Vivek Goel, Regional Officer, Regional Office Jaipur City, Rajasthan State
Pollution Control Board.
Smt. Pratibha, Executive Engineer, Directorate of Local Bodies, Govt. of
Rajasthan.
iii. Shri. Rupendra Kumar, Scientist-B, Central Pollution Control Board, Regional
Directorate (Central), Bhopal.

3. Brief about the case:

e The Original Application (hereinafter referred as O.A.) raises concern about the non-

compliance of Solid Waste Management Rules, 2026 effective from on 1% April
2026.
e Further, as per O.A. Government of India has launched Swachh Bharat Abiyan with

the objective that the waste generated in urbans area of the country are managed

properly and efficiently by the Urban Local Bodies (hereinafter referred as ULBs)




and in furtherance of the Solid Waste Management Handling Rules, 2000 it was
replaced by the Solid Waste Management Rules, 2016 and further modified with
certain modification by implementing the Solid Waste Management Rules, 2026
(hereinafter referred as SWM Rules, 2026). However, institutions and commercial
establishments generating solid waste 100 kg per day or more, or having a floor area
0f 20,000 m? or more, or water consumption of 40,000 litres per day or more, qualify
as Bulk Waste Generators (BWGs) under the SWM Rules, 2026. These entities are
responsible for the segregation, processing, and environmentally sound management
of the solid waste generated by them. However, compliance with these obligations is
not being practiced effectively by the bulk waste generators (hereinafter referred as
BWGs).

4. Directions to the Joint Committee:

The Hon’ble NGT’s Order dated 15.04.2026 in the above matter has directed to the
committee to examine the matter and take effective steps for enforcement of the Solid
Waste Management Rules, 2026 and take remedial measures and submit the factual and

action taken report within six weeks.

. Meeting and site visit of the Joint Committee

In compliance of order dated 15.04.2026 passed by the Hon’ble NGT (CZ), Bhopal in
O.A. No. 88/2026 (CZ), titled Sneha Chaturvedi V/s State of Rajasthan & Ors., a
meeting of the Joint Committee members was held on 22.06.2026 to discuss and

deliberate about the issue raised in the O.A.

In this meeting, it was decided to visit the institutions and commercial establishments
mentioned in the O.A. to check the status of current practices adopted, compliance/non-
compliance, steps taken for effective implementation of the SWM Rules, 2026. It was
also decided to suggest the institutions and commercial establishments to take necessary
steps to implement SWM Rules, 2026.

Further, site visit of the Joint Committee was carried out from 22.06.2026 to 25.06.2026,
during which the committee inspected the individual institutions / commercial
complexes / hotels / hospitals to check the status and compliance of generation,
collection, transportation and processing of solid waste. It was also assessed the steps
taken by the individuals to implement the SWM Rules, 2026. The committee also visited

the Garbage Vulnerable Points (GVPs) and littering hotspots across the Jaipur city.

Based on the deliberations held during visit, observations made during inspections of
and documents made available to the Committee, the following observations are made:




Details of the Institutions / Hotels / Hospitals / Commercial complexes visited by the Joint Committee as per Hon’ble NGT Order

Name & Address of the institution

Category

Daily Waste
Generation
(kg/day)

Wet
Waste
(kg/day)

Dry
Waste
(kg/day)

Wet waste
Processing
Facility

Remarks

Mahatma Gandhi Hospital, RIICO
Institutional Area,
Sitapura, Tonk Road, Jaipur

Hospital

196

136

60

Organic
Waste
Composting
machine
(300
kg/batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house
Hospital has constituted a committee for implementation
of SWM Rules, 2026.

Marriott Hotel
Ashram Marg, Near Jawahar Circle,
Tonk Road, Jaipur

Organic
Waste
Composting
machine
(500 kg/
batch)

Separate bins for 4 stream segregation are provided at
processing area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Radisson Blu, 5-6 Airport Plaza,
Tonk Road, Durgapura, Jaipur

Organic
Waste
Composting
machine
(500 kg/
batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

The Lalit, 2B & 2C, Jagatpura Road,
Near Jawahar Circle, Opp. Malviya
Nagar Sector-7, Jaipur

Organic
Waste
Composting
machine
(60kg/ batch)

Separate bins for 4 stream segregation are provided at
waste storage area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house and
at Jantar Mantar

Hyatt Regency
ISKCON Road,
Mansarovar, Jaipur

Organic
Waste
Composting
machine

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection




(250 kg/
batch)

agency i.e. Trashonomy.
Manure produced from composting is used in-house

ITC Rajputana
Gopalbari, Jaipur

Organic
Waste
Composting
machine
(300 kg/
batch)

Separate bins for 4 stream segregation are provided at
processing area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house

Radisson City Centre, Khasa Kothi
Circle, M.1. Road, Gopalbari, Jaipur

No record of
total and dry
waste is
maintained.

No
record of
total and

dry
waste is
maintain

ed.

Organic
Waste
Composting
machine
(120 kg/
batch)

Separate bins for 4 stream segregation are provided at
waste processing area.

Logbook was being maintained regarding quantity of wet
waste generated, collected, processed and not
maintaining record of dry waste generation.

Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house.

Holiday Inn City Centre, Commercial
Plot No. 1, Sardar Patel Marg, Shivaji
Nagar, Jaipur

40

Organic
Waste
Composting
machine
(250kg/
batch)

Only 3 bins for waste segregation are provided at
processing area, however mixed waste dumped in the
bins.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house

Manipal  Hospital, = Sector 5,
Vidhyadhar Nagar, Main Sikar Road,
Jaipur

Hospital

Organic
Waste
Composting
machine
(kg/ batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house

Santokba  Durlabhji Memorial
Hospital (SDMH) VRV6+FRM,
Near, Bhawani Singh Rd, Rambagh,
Jaipur

Hospital

Organic
Waste
Composting
machine
(300 kg/
batch)

Separate bins for 4 stream segregation are provided at
waste processing area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house




Sawai Mansingh Stadium VRV3+HS,
Janpath, Jaipur Nagar Nigam,
Lalkothi, Jaipur

Institution /
Commercial
Complex

Municipal solid waste generated from the Sawai Mansingh Stadium is collected daily by the Nagar Nigam.
The Municipal solid waste generated during the events is managed by the event organiser.
Poor record maintenance regarding the quantity of municipal solid waste generated, collected, and transported from the

premises.

Rajasthan Royals Fulcrum, B Wing,
103-104, Hiranandani Business Park,
Sahar Airport Road, Andheri East,
Mumbai.

Institution /
Commercial
Complex

Sawai Man Singh Hospital (SMS)
Jawahar Lal Nehru Marg, Ashok
Nagar, Jaipur

Trauma Centre SMS Hospital 11,
Sawai Mansingh Rd, Ashok Nagar,
Jaipur

Hospital

Municipal solid waste generated from the SMS Hospital and Trauma Centre is collected daily by the Nagar Nigam.

Inadequate segregation of solid waste into wet and dry categories at the source of generation. However, Bio-medical
waste was being segregated at the source.
Poor record maintenance regarding the quantity of municipal solid waste generated, collected, and transported from the

hospital premises.

World Trade Park Mall, Jawahar Lal
Nehru Marg, Malviya Nagar, Jaipur

Commercial
Complex

440

Organic
Waste
Composting
machine
(250 kg/
batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Hilton Hotel, 42, Geejgarh House,
Hawa Sadak, Civil Lines, Jaipur

Organic
Waste
Composting
machine
(125 kg/
batch)

Separate bins for 4 stream segregation are provided at
waste processing area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Rambagh Palace Bhawani Singh
Road, Rambagh, Jaipur.

Organic
Waste
Composting
machine
(500 kg/
batch)

Separate bins for 4 stream segregation are provided at
waste processing area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy.

Manure produced from composting is used in-house
Hotel has registered as BWG on online centralised portal.




Novotel Jaipur Convention Centre,
NH 12, Tonk Rd, Sitapura Industrial
Area, Sitapura, Jaipur

Organic
Waste
Composting
machine
(200 kg/
batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Clarks Amer Hotel
Jawahar Lal Nehru Marg, Lal
Bahadur Nagar, Chandrakala Colony,
Durgapura, Jaipur

Organic
Waste
Composting
machine
(250 kg/
batch)

Separate bins for 4 stream segregation are provided at
waste storage area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Fortis Escorts Hospital Jaipur 003
Jawahar Lal Nehru Marg, Sector 5,
Malviya Nagar, Jaipur

Hospital

Organic
Waste
Composting
machine
(250 kg/
batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house
Littering of solid waste was observed inside premises.

HCG Cancer Hospital, Shipra Path,
Mansarovar Sector 5, Mansarovar,
Jaipur

Hospital

Municipal solid waste generated from the HCG Cancer Hospital is collected daily by the Nagar Nigam.
No system has been established for segregation of municipal solid waste into wet and dry fractions at the source of

generation.

No records are maintained regarding the quantity of municipal solid waste generated, collected, and transported from

the hospital premises.

Hospital has made an agreement with Trashonomy for disposal of dry waste.

Choki Dhani Resort, 12 Miles Tonk
Road, Sitapura, Vatika, Jaipur

No logbook was being maintained.

Procurement
process of
Organic
Waste
Composting
Machine is
under
progress

Bins for only dry & wet waste are provided.

Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Wet and horticulture waste is collected by Nagar Nigam.

Eternal Multi-speciality Hospital 3A,
Jagatpura Rd, Chainpura, Malviya
Nagar, Jaipur

Hospital

Organic
Waste
Composting
machine

Separate bins for 4 stream segregation are provided at
waste storage area.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection




(100 kg/
batch)

agency i.e. Trashonomy
Manure produced from composting is used in-house

Fairfield by Marriott Haldighati Gate,
Sector 8/B, Tonk Rd, opposite Pratap
Plaza, Sector 8, Pratap Nagar, Jaipur

101
(1 Kg
Sanitary
&
Special
care
waste)

Organic
Waste
Composting
machine
(50 kg/ batch)

Separate bins for 4 stream segregation are provided at
waste storage area; however, no source segregation was
adopted.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used by the owner

Fairfield by Marriott, A 28/C/3,
Sawai Jai Singh Highway, Kanti
Nagar, Bani Park, Jaipur

29
(1Kg
Sanitary
&
Special
care
waste)

Organic
Waste
Composting
machine
(250 kg/
batch)

Separate bins for 4 stream segregation are provided.

No proper segregation of waste.

Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used by owner

Ramada by Wyndham Govind Marg,
Raja Park, Jaipur

21.5

Organic
Waste
Composting
machine
(100 kg/
batch)

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste was handed over to authorized collection
agency i.e. Trashonomy

Manure produced from composting is used in-house

Westside Mall Westside, Golcha
Group, Plot No. D-14, D-15, D-16 &
D-17, Hanuman Nagar, D-Block,
Vaishali Marg, Vaishali Nagar,
Jaipur

Commercial
Complex

Regular 6-7 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected and handed over.

Plastic waste generated from packaging is sent to
authorized recycler at central level.

Cartons are sent to authorized vendor

Westside Mall Westside-68/5, Pratap
Nagar, Jaipur

Commercial
Complex

Regular 2-3 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

Only single bin system for daily waste collection.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Plastic waste generated from packaging is sent to
authorized recycler at central level.

Cartons are sent to authorized vendor

No weighing system

Westside Mall Signature Elite, Singh
Circle, Jai Signature Elite, J7,

Commercial
Complex

Regular 3-4 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

Separate bins for 4 stream segregation are not provided.
Logbook was being maintained regarding quantity of




Narayan Singh Circle, Signature
Elite, Singh Circle, Jaipur

waste generated, collected, processed and handed over.
Plastic waste generated from packaging is sent to
authorized recycler at central level.

Cartons are sent to authorized vendor

ZUDIO-Triton Khasra No. 1/1,
Village Bassi Sitarampura, Tehsil
Sawai, Near Chomu Circle, Jhotwara
Road, Jaipur

Commercial
Complex

Regular 2-3 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

Separate bins for 3 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected and handed over.
Predominantly dry waste generation

Plastic waste (20-25 kg/week) generated from packaging
is sent to authorized recycler at central level.

Cartons (10-15 kg/week) are sent to authorized vendor

ZUDIO-Pink Square Mall Plot no.
1/2, Govind Marg, Saket Colony,
Adarsh Nagar, Jaipur

Commercial
Complex

Regular 3-4 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected and handed over.

Plastic waste generated from packaging is sent to
authorized recycler at central level.

Cartons are sent to authorized vendor

Dmart Krishan Nagar Plot. No.2,
Krishna Nagar I,
Lalkothi, Jaipur

Commercial
Complex

Regular 5-6 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

No separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected and handed over.
Predominantly dry waste generation

Plastic waste and cartons generated from packaging are
sent to authorized vendor

Reliance Smart Point, 111/197, Vijay
Path, Sector-11, Mansarovar, Jaipur

Commercial
Complex

Store has been permanently closed and the stock was shifted to other stores of the city.
No record was being maintained for waste generation.

Reliance Smart Point, E-18, Gautam
Marg, Near Amrapali Circle, Vaishali
Nagar, Jaipur

Commercial
Complex

8 3

5

Separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Wet and Dry waste was handed over to Nagar Nigam.

Reliance Smart Point 23, Gurunanak
Pura, Raja Park, Jaipur

Commercial
Complex

Regular 3-4 Kg of dry and wet waste generated is

handed over to Nagar Nigam.

No separate bins for 4 stream segregation are provided.
Logbook was being maintained regarding quantity of
waste generated, collected, processed and handed over.
Dry waste generated is sent to warehouse for reuse and
recycle.

Note - The hotels and hospitals mentioned in the above table fulfil the criteria of BWGs (solid waste generation 100 kg per day or more, or having a floor
area of 20,000 m? or more, or water consumption of 40,000 litres per day or more). However, the commercial stores (Zudio, Reliance Smart Point, D-Mart
and Westside) do not qualify the criteria of BWGs as per SWM Rules, 2026.




Most of the BWGs visited by the Committee have entered into agreements with the
JMC-authorized collection agency, M/s Trashonomy Pvt. Ltd, for the collection and

disposal of their dry waste.

Commercial establishments such as Zudio, Reliance Smart Point, D-Mart and Westside
generate predominantly dry waste from packaging, which is collected through a
centralized system for reuse and recycling. However, these commercial establishments
do not qualify the criteria of BWGs as per SWM Rules, 2026.

Most of the BWGs are equipped with organic waste composting machines to process

wet and horticultural waste. The compost produced is utilized in-house as manure.

Most of the BWGs are either not registered or are currently in the process of registration

on the centralized online portal for solid waste management developed by CPCB.

No records were maintained by the BWGs regarding the generation, collection, and

disposal of sanitary and special care waste.

During the field visit, instances of littering and open dumping of solid waste were

observed at few locations in the city.

6. Action Taken by Directorate of Local Bodies, RSPCB & JMC:

A State Level Monitoring Committee (SLMC) vide order dated 18.06.2026 has been
constituted under the chairmanship of the Chief Secretary, Rajasthan, to ensure the
effective implementation and monitoring of the SWM Rules, 2026. A copy of the order

1s enclosed as Annexure-02.

Field survey for identification of BWGs by JMC within its jurisdiction is ongoing and
JMC is directing them to register on the centralized online portal for solid waste

management developed by CPCB.

Office of Nagar Nigam Jaipur, Heritage issued work order dated 21.12.2023 to M/s
Trashonomy Pvt. Ltd. and authorized it as the designated agency for the collection,
transportation and processing of dry waste generated by BWGs across the city. A copy
of the letter is enclosed as Annexure-03.

DLB, vide letter dated 27.03.2026, instructed all ULBs to implement the SWM Rules,
2026, with effect from 01.04.2026. Subsequently, the Local Self Government (LSG)

Department, vide directions dated 13.04.2026, instructed all District Collectors to ensure

effective implementation of the Rules. A copy of the letter is enclosed as Annexure-04.

DLB, vide letter dated 20.05.2026 & 20.06.2026, directed all ULBs to ensure mandatory
registration of BWGs on the online centralized portal developed by CPCB for
registration and data reporting under the SWM Rules, 2026. A copy of the letter is

enclosed as Annexure-05.




e The RSPCB organized an awareness and capacity-building workshop dated 29.05.2026
to sensitize stakeholders and facilitate the effective implementation of the SWM Rules,
2026.

7. Recommendations of the Joint Committee:

e JMC shall direct to all BWGs to install four-bin system at common collection areas to
facilitate source segregation of solid waste and promote effective implementation of the
SWM Rules, 2026.

JMC shall ensure that all BWGs maintain proper records on the generation, collection,
and disposal of sanitary and special care waste. They shall also ensure that sanitary and
special care waste is segregated and handed over separately to agencies authorized by

the Nagar Nigam for its collection and disposal.

JMC shall carry out survey of BWGs and direct all BWGs to register on the centralized
online portal for solid waste management developed by the CPCB.

JMC should prepare and implement a time-bound plan for the identification and

clearance of GVPs and littering hotspots across the city.

JMC should encourage households and BWGs to practice proper source segregation of
waste. Additionally, JMC should strengthen the waste collection system by deploying
compartmentalized vehicles to ensure segregated collection and prevent littering and

open dumping.

JMC shall incorporate suitable provisions for imposition of penalties on instances of
improper waste management, littering, and open dumping of solid waste in the

applicable municipal bye-laws.

JMC should undertake extensive Information, Education and Communication (IEC) and
Behaviour Change Communication (BCC) activities to enhance public awareness,
encourage source segregation, and ensure effective implementation of the SWM Rules,
2026. JMC shall also carry out capacity building of the BWGs for installation of

machinery for wet waste management.

Qulpendis » o L

Sh. Rupendra Kumar Smt. Pratibha Shri Vivek Goel
Scientist-B, Executive Engineer, Regional Officer,
Central Pollution Control Board, Directorate of Local Bodies Regional Office, Jaipur (City),
RD Bhopal Govt. of Rajasthan RSPCB, Jaipur
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A

Weighing Machine Solid waste weighing at ITC
Rajputana

Clevation: +1.53
Accuracy: 8.127 m = i

Time: 24-06-2026 17:32 2 L 5 - <

Note:SMS#6 L o SNOE L o

4 bin system for waste collection at waste storage

area, ITC Rajputana

o
Time: 24-06-2026 17:30
Note:SMS#3

Visit of SMS Hospital & Trauma center

Waste Storage at SMS Hospital & Trauma center

Bins placed at Common area for dry & wet
waste, SMS Hospital

Latitude: 26900684
Longilude: 75.784123
Elevation: 429.82+3.46

4 bin system for waste collection at waste storage
area, Hilton Hotel

Organic waste Compost machine at Holiday Inn




Eler
Accuracy.
Time: 2¢

Single bin placed at Westside Mall, Vaishali
Nagar

Single bin placed at Reliance Smart Point,
Vaishali Nagar

Lo

|Elevation: 423.38+16.0 m
9.65m

Time: 25-06-2026 12:18

Note: HCG#1 b

Littering of waste outside HCG Cancer Hospital
premises

Reliance Smart Point Store Closed at Vijay Path




Accuracy: 587m
Tlml%mﬁ'lﬁiu

Note: SMS stadium#2

A i
im 6-2026 14:45
ote: Vande mataram marg

Open dumping of solid waste at Vande Matram

850469
'5.740655

ande Matram Marg

Open dumping of solid waste at Mansarovar Area




Open dumping of solid waste near Lalkothi and LIC Office
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Annexure-1

Item No.01

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.88/2026(CZ)

Sneha Chaturvedi Applicant(s)

Vs.

State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 15.04.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE MR. SUDHIR KUMAR CHATURVEDI, EXPERT MEMBER

For Applicant(s): Mr. Divya Prakash Pande — Adv.

For Respondent(s):

ORDER

1. The main issue raised by the Learned Counsel for the applicant is
noncompliance of the Solid Waste Management Rules modified 2026,
which came into force on 1st April.2026.

2. The contention of the Learned Counsel for the applicant are that the
Government of India has launched Swachh Bharat Abiyan with the
objective that the waste generate in urbans area of the country are
managed properly and efficiently by the ULBs and in furtherance of the
Solid Waste Management Handling Rules, 2000 it was replaced by the
Solid Waste Management Rules, 2016 and further modified with certain
modification by implementing the Solid Waste Management Rules, 2026
provides the bulk generator under rule 3 (1) as follows :

2(i) "bulk waste generator” covers the entities, given below, if they

satisfy at least one of the following criterion; (i) buildings with floor

0O.A. No.88/2026(CZ) Sneha Chaturvedi Vs State of Rajasthan & Ors.
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area of 20,000 sq.m. or above; or (ii) water consumption of 40000
litres per day, or (iii) solid waste generation of 100 kg per day.
namely:-

(a) Institutional users including buildings occupied by the,-

() Central Government departments or undertakings, State
government departments or undertakings;

(ii) local bodies,
(iii) public sector undertakings or private companies;
(iv) schools, colleges, universities, other educational institutions; and
(v) community places or like;
(b) Commercial users including,-
(i) commercial establishments including railways, bus stations or
depots, airports, ports:
(ii) industrial units and industrial areas;
(iii) malls, multiplexes;
(iv) hotels;
(v) hospitals, nursing homes;
(vi) hostels;

(vii) wholesale markets, including "Mandis", for agricultural and
horticultural produce, fish and meat;

(viii) Stadium, sports complexes;
(ix) Community halls, convention halls, auditorium;
(x) Marriage or banquet halls;
(xi) conference centres, Expo centres, exhibition areas; and
(xii) tourist spots.
(c) Residential societies.
3. The contention of the Learned Counsel for the applicant are that the

institutions generating waste more than 100 kg per day or institutions

0O.A. No.88/2026(CZ) Sneha Chaturvedi Vs State of Rajasthan & Ors.
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and commercial buildings enumerated in clause (a) and (b) are
responsible for the disposal of solid waste.

4. A substantial issue of environmental has been raised. Issue notice to the
respondents. Returnable within four weeks.

5. Applicant is directed to take necessary steps for service to the
respondents by both ways and also on available email.

6. Respondents are directed to submit their reply within six weeks through
E-filing portal, preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.

7. We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:

(i) One representative from the Principal Secretary, Urban
Development Department, State of Rajasthan (Rajasthan)

(i) One representative from the Member Secretary, Rajasthan State
Pollution Control Board, (Rajasthan)

(iiij) One representative nominated by the Director, Central Pollution
Control Board

8. The committee is directed to examine the matter and take effective steps
for enforcement of the Solid Waste Management Rules notified in 2026
and take remedial measures and submit the factual and action taken

report within six weeks. The State PCB will be the nodal agency for

coordination and logistic support.

Applicant is directed to supply the required documents and copy of the
application to the committee and the respondents within a week and
after compliance of service, the Applicant has to submit an affidavit that
notices and copy of the application have been served upon the committee

and respondents.

10. The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

3

0O.A. No.88/2026(CZ) Sneha Chaturvedi Vs State of Rajasthan & Ors.
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List it on 20tk July, 2026.

Sheo Kumar Singh, JM

Sudhir Kumar Chaturvedi, EM

15th April, 2026,
Original Application No.88/2026(CZ)
K

0O.A. No.88/2026(CZ) Sneha Chaturvedi Vs State of Rajasthan & Ors.
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GOVERNMENT OF RAJASTHAN
ADMINISTRATIVE REFORMS (GR.-3) DEPARTMENT  Annexure-2
No. F.6(3)AR/Gr.3/2021-04037 Jaipur, dated
:: ORDER::

[n pursuance to provisions under Rule No. 19 of Solid Waste Management Rule-2026. The
State Government herby constitutes “A State Level Monitoring Committee for Implementation
of Solid Waste Management Rule, 2026 as follows:

S.
No. Designation Role
1 Chief Secretary, Government of Rajasthan Chairperson
2. Chairperson, Rajasthan State Pollution Control Board, GoR Member
Addl. Chief Secretary/ Principal Secretary/ Secretary, Industri
\ ief Secretary/ Principal Secretary/ Secretary, Industries Member
. Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, Environment &
4 . Member
- Climate Change Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, Urban
. Member
3. Development & Housing Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, School
. Member
6. Education Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, Medical and
Member
[ Health Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, Finance, Excise Member
8. and Taxation Department, GoR
9 Member Secretary, Rajasthan State Pollution Control Board, GoR Member
Addl. Chief Secretary/ Principal Secretary/ Secretary, Rural
ot Member
10. | Development & Panchayati Raj Department, GoR
Addl. Chief Secretary/ Principal Secretary/ Secretary, Local Self Member
1. | Government Department, GoR Secretary
12 Mission Director, Swachh Bharat Mission (Gramin), Rajasthan, GoR Member
13 Director & Special Secretary, Department of Local Bodies, GoR Member
14 Mission Director, Swachh Bharat Mission (Urban), Rajasthan, GoR Member
15 | Director, MNIT, Jaipur or nominee Member

Signature NotVerified
Digitally S|gnéd‘rRa sh Joshi

RajKaj Ref No.:
22726261
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As per the provisions/requirement the Conslﬁghallz

l.

Q01 HION th

Recommend measures to Rajasthan State Pollution Control Board and other authorities
for effective implementation of SWM Rules, 2026.

Monitor compliance and progress of implementation across Urban and Rural Local
Bodies.

Identify bottlenecks and suggest corrective measures for removal of difficulties at the
State level.

Review status of waste processing, scientific disposal, and compliance with
environmental standards.

Facilitate coordination among departments, agencies, and stakeholders.

Invite any other stakeholder/expert as deemed necessary by the Chairperson.

The Committee shall meet at least once every quarter or as directed by the Chairperson.
The Local Self Government, Department will be the Administrative Department of the
committee.

The tenure of this Committee shall be permanent.

By order of Governor,

(Rajesh Joshi)
Deputy Secretary to Govt.

Copy to following for necessary information:

15
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10.
11.
12,
13.
14.
15.
16.
17.
18.
19
20.

Secretary to Hon'ble Governor, Rajasthan, Jaipur.
Addl. Chief Secretary to Hon'ble Chief Minister, Rajasthan.

SA to Hon’ble Minister, LSGD and UDH, Government of Rajasthan, Jaipur
Joint Secretary to Chief Secretary, Rajasthan, Jaipur.

PS to Secretary, MoEF&CC, Government of India

PS to Chairperson, Rajasthan State Pollution Control Board, GoR

PS to Addl. Chief Secretary, Industries Department, GoR

PS to Addl. Chief Secretary, Environment & Climate Change Department, GoR
PS to Addl. Chief Secretary, Urban Development and Housing Department
PS to Addl. Chief Secretary, School Education Department, GoR

PS to Principal Secretary, Medical and Health Department, GoR

PS to Principal Secretary, Excise and Taxation Department, GoR

PS to Member Secretary, Rajasthan State Pollution Control Board, GoR

PS to Secretary, Rural Development & Panchayati Raj Department, GoR
PS to Secretary, LSG, Jaipur

PA to Mission Director, Swachh Bharat Mission (Gramin), Rajasthan, GoR
PA to Mission Director, Swachh Bharat Mission (Urban), Rajasthan, GoR
PA to Director, MNIT, Jaipur or nominee

Chief Engineer, DLB, Jaipur.

Guard File.

Deputy Secretary to Govt.

Signature Not Verified

Digitally signé!rc;Ra' sh Joshi
Designation : Depufy/Secretary T«

RajKaj Ref No.: Government
Qézszm Date: 2026.06.18 1p:48:32 IST
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Annexure-3

-x;z-ﬁ OFFICE OF NAGAR NIGAM JAIPUR, HERITAGE | 54
Aff

(Near Hawamahal Manak Chowk Badi Choupar Jaipur- 302001) SF T

S.No. :F 29 ( )/ Engg/XEN-Project/JMC(H)/23-24/ 3] &)

Date: R)))Q J]ARY

Work Order

M/s Trashonomy Private Limited
Shivakari Polymers Private Ltd. (JV)
H-1/218, 219 Jahangir Puri, Delhi.

Subject: - Supply, Installation and Commissioning of 300 TPD capacity Material Recovery Facility for Dry
Municipal Waste along with Operation and Maintenance at Mathuradaspura on VGF Model.

Ref. No.: - (i)Tender No. NIT-04/2023-24 dated 30.06.2023

(ii) LOA Letter No. F 29() Ex. En/ Project/NNJ/2023/317 dated 19.12.2023.

(iii)Letter from M/s Trashonomy Private Limited JV Shivakari Polymers Private Limited dated

20.12.2023.

With reference to above mentioned subject work contract for “Supply, Installation and
Commissioning of 300 TPD capacity Material Recovery Facility for Dry Municipal Waste along with
Operation and Maintenance at Mathuradaspura on VGF Model.”

Details of work order are as given below-

Supply, Installation and Commissioning of 300 TPD capacity
Material Recovery Facility for Dry Municipal Waste along
with Operation and Maintenance at Mathuradaspura on VGF

F 29() Ex. En/ Project/NNJ/2023/317 dated 19.12.2023.

Rs.15.5/Metric Ton and 50% of user fee collected.

13.55 Crore. 10 Crore VGF will be provided by Jaipur Smart
City Limited, rest of the funds will be arranged by contractor

The scope of work will include MRF Construction and
Operation. Dry waste from Bulk Waste Generators (Hotels,
Malls, Hospitals, Resorts, Airports, Railway Station,
Institutes, Marriage Gardens etc.) will be Collected/
segregated/ processed/recycled at the MRF. The successful
bidder will collect the dry waste from the Bulk waste
generators of Nagar Nigam Jaipur Heritage and Nagar Nigam

Firm will Deploy sufficient number of Manpower and
system to collect dry waste, user fee (as approved by the
competent authority) from Bulk waste generators. Waste
Management Charges/User Fee shall be deposited to the
municipality. Bidder is allowed to keep only 50% of waste
management charges/user fee and rest 50% must be

Name of work
Model.
2 Tender No. NIT-04/2023-24 dated 30.06.2023
3 LOA No.
4. |Royalty to be Paid
5. |Estimated Cost of Work
at his own level.
6. |Brief Particular of Work
Greater Jaipur.
deposited in municipality.
7. | Scope of Work

As per Tender Documents, Addendum, Corrigendum,
Contract Agreement & Lease Deed Agreement

24



8. |Land Allotment Mam Jaipur Heritage will allot land to the successful
bidder in Mathuradaspura Jaipur for construction and
operation of the MRF plant.

9. |Period of Contract Fifteen years after commissioning, which can be further
extendable to ten years by mutual agreement of parties.

10.  |Security Deposit (if any) As per Rules. (10 % of the project cost )

11, |Security Deposit Period As per Rules.

12.  |Submission of Programme Within 15 days from the Date of issue of Work Order
schedule

13.  |Date of Commissioning Shall not be later than 12 months (Twelve Months) from the

date of getting possession of land for the same.

1. The work is to be carried out strictly accordmg to the specification accepted in the tender document,
agreement, addendum and corrigendum.

2. Day to day work should be carried out as per the terms & conditions mentioned in the tender document
and the Agreement.

3. The contractor shall submit PERT chart /construction programme, detailed development plan as per
agreement regarding implementation of the project to the employer and the competent authority that
shall monitor the progress of the project according to the program given by the contractor from time to
time. Unreasonable unjustifiable delay may be considered as a breach of terms and condition for the
contract.

4. All required environment clearance/CTE from the RSPCB/CPCB/SEAC shall be obtained as per
prevailing rules amended time to time up to date.

3. You will strictly follow all the Relevant statutory provisions and Acts/ rules including RTPP Act 2012
& RTPP Rules 2013.

All conditions of original Bid document including addendum and agreement signed between parties
will be applicable and direction of State Government will be part of it.

(Rajendya Singh Shekhawat)
LAS

Commissioner
Nagar Nigam Jaipur, Heritage
Copy to Following: -

1. PS to Hon’ble Mayor, Jaipur Municipal Corporation, Heritage.
2. PA to CEO, Jaipur Smart City Limilted, Jaipur
3. Chief Engineer, DLB, Jaipur.
4. Chief Engineer, Jaipur Municipal Corporation, Greater.
5. PA to Additional Commissioner, Jaipur Municipal Corporation, Heritage.
6. TA to Additional Chief Engineer, Jaipur Municipal Corporation, Heritage.
7. SE, Project-, Jaipur Municipal Corporation, Heritage.
8. CAQ, Jaipur Municipal Corporation, Heritage.
9. Executive Engineer Project Jaipur Municipal Corporation, Heritage.
10. Guard Copy

Commissioner
Nagar Nigam Jaipur, Heritage
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& o o o ol
G-3, Rajmahal Residency, Near Civil lines, Railway Crossing, Jaipur
Tel No.:+91 1412222469 Fax No.: +91 1412222403 website:www.Isg.urban.rajasthan.gov.in,
No: F55( )Engg/CE/DLB/HSC_6174/2026 ] 5870 Date: 9 -7 /o 2 /20 Y,
g / v e,
TR i/ aRug / wiferer,
AR XTSI |
Avg— A9ET wattd wETem @ ey faie 19.022026 (Rfae andier <fwem
6174 /2023) B arguTer ¥ o IufrS yeud W, 2026 T ey |
Haoh— 1. TR XIoY TEEYT 0T AUSH BT U HHIE 1668 fE 17.03.2026
>, WEY wate e a1 ey faAie 10022026 (Rifder e

T[T 6174 / 2023)
3. 37 raf¥re yay AW, 2026
SR Ryaigta fdeT € &5 Ay wWdted <ITE §RT Bhopal Municipal
Corporation ¥-TH Dr- Subhash C- Pandey g 3 (ﬁ?f%ra IdreT H&AT 6174 /2023) BRI H
it 19.02.2026 T TIRG AW & AT q I IURNE WdEE R, 2026 B BeIg

¥ are @ Fdy ye B Y ¥, WY RAE 01.04.2006 ¥ FATdY B |
% @ uRdew ¥ Pt Fdel o1 v TR el gRr gres fear s

IIH T
Enk B e feRm—fAesr B
14 (@) | uNG/WENR U9 SHd ehE, HRUNCY JHedl de Hewd, Ol Sl &
meife faffa sl § S Sd W W R GUERY 8 ST
@ W GHagd B GO AT B T 8| I8 SHbl duie I ©
5 ¥ o aTe @ UG ARG BT 2026 & AIH & RaragT d afferd
N |
14.2: RIFT [T $1 I (6ar 147 8 & d U9 SJured Hfadesi & aref
FeIhE ARd el $eder GITad & S9d )T Wt &, Ry ouxt
freTes Td SmuRYd SRET B arfaE FRT B [ fHar S 6@ |
14.3: ARG HeRl GUGHUT (e, G@I, Ayl U {9y 2rof) &g s
SERIREAT &Y IgaT SR S NY Gl g HIAE wRA & e Qg
Y § |
143: 3T AT 91 Ui Al RIed 9ob dxe WIRed (BWGs) Bl Toblel SUeTed
IS WY a7 W BWGs @I faAid 31.03.2026 T U qenfd rgarer
Jffaa Fear 8|
14.6: R e @1 MRk [dl T 8 {6 4 Qi 01.04.2026 | BN
ofite wdeye fam, 2026 @ SR HONT FEUE ® A WUMTCl 37U,
?ﬂﬁ,fﬁﬁ,ﬁ@,ﬁﬁzﬁqﬁﬁmwmaﬁ—mqmm
|

A /e U UECH § FRARV ¥ U WHEE SRS ] @
STgY |

Signature I|d

Digitally signed by Ria
| ChandrasheKhar Jaig#
ForErs Designation NDikeCy
Uhexw Date: 2026.03.8¢

RajKaj Ref No.:
21304672

eSign 1.0
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‘1s.7(m):lm—mwmﬁamﬁmwmﬁﬁm
T g —faE g @ fdy fw e §| el & wuw gaan
T, TR R FERST v, Tl TR Y Rl ol @ ¥& o @
e HE | @ forg aRa fBar Se | e & siferss Remga fare
gvmﬁﬁﬁmm,mﬁmﬁaﬁaﬁﬁmwwmﬁ

|
187 (A): | AU\ UG 98 HoRT SCATGdI (Bulk Waste Generators) g1 a2l @ grer=me} W

fordry e fam o |
IH B ey ¥ favga ARwr o o ol wdva o, 2026 @ uft dam

gl

frerm wR w® g8 gRRaa e s st @ & & & ofaia o gt R
Iod WC TSR (BWG) BT TSR Deipd feigs Wiead W ifard w9 @ o
Y| s 9 &, g e g8 N geie o & 9h e am g |
M v @ G FRAORT &g WA & "R W Ja< FaRemg e AR e @y,
T - W ey g’ |9ed STid @1 S |

If3 P BWG TN WR TR ToR FIER0 &) ol &1 H oA &, @ W@
Rofy # 3= 9w e ¥ “EBWGR WAOME" Wi ol sl fraEl @1 qof
FuTer GARET oY @ IR W WY el gRT §9 WYE R S S A
fyafaa ofdvra W siife ft fvar o 2 :

o PSR far o ¥ 5 SWIbHWR 3N JURTe yeed W, 2026 BT BT
A ured ghifed R Sy | R N TeR B ToRaTE] sydr Jgute H eH 9
TR R AR G B g1 A B el A onl § d sl wAe e
e e @l 8r |

Hel™ SRR |

(TEHR TF TR
No: F55( JEngg./CE/DLB/HSC_6174/2026 | 87 )~ 5876 Date: 97/02/2¢
W%ﬁ@wm@/@ﬁﬁa— / 26

1. ol 9fg, afE, wargd e fO9TT, Ieer, SR |
2 ol Wi, ftere, @ e e, SagR |
3, o 9frg, Foee, w8 9Rd R (T8, W ae e, SR |

. Pl Wer®, 3Mgad, TR f9E, SagR |

:_ ol wera®, TR 3ifwdar, e |

6. i g=gel |
(3AYT )
& A
Signature yalid

Digitally signed by Rg

ChandrasheKRar JAlge

RajKa] Ref No.: Designation \Bié
21304672 Date: 2026.03.
eSign 1.0 Reason: Approved
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7 Local Self Government Department o
mﬁ?: (Directorate of Local Bodies, Rajasthan, Jaipur) @ @
IEEIH-':H LLE L)
- (-3, Rajmahal Residency, Near Civil lines, Railway Crossing. Jaipur
Tel No.:+91 141 2222469 Fax No.: 491 141 2222403 web site : www.lsgraj.or
No: F35 ()/CE/DLB/SBM 2.0 (U)/SWM-202672026 | .2 Date: /3/e472, .-
All District Collectors,
Rajasthan
Subject: Regarding Implementation of provisions of Solid Waste
Management Rules, 2026 — Directions
Reference: 1. Solid Waste Management Rules, 2026
2. Letter No. F.13(03) ENV/SWM-2026 dated 01.04.2026 from
Department of Environment & Climate Change, GoR
3. Direction letter issued to all ULBs of State
Dear All,

In exercise of the powers conferred by sections 3, 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986) and vide Gazette No. S.0. 388(E) dated 27.01 2026 the
MoEF&CC, Gol has notified the Solid Waste Management Rules, 2026, which came
in effective from 01.04.2026, provide for a comprehensive framework for scientific management
of solid waste across urban and rural areas. As per Para 37 of the Solid Waste Management
Rules, 2026, the District Collector has been entrusted with a key role in monitoring,
supervision, and ensuring compliance of solid waste management systems within the district,
including both Urban Local Bodies and Gram Panchayats.

Further, in compliance of provisions made under this Rule, the Environment & Climate
Change Department, Government of Rajasthan, vide letter under reference, has issued directions
for ensuring effective implementation of the said Rules which provide for a comprehensive and
coordinated framework for solid waste management across urban and rural areas. Copy of same
is attached for ready reference. In accordance with Point No. 2 of the above-referred letter and
the provisions of the SWM Rules, 2026, you are hereby directed to undertake the following
actions:-

I, Oversee Implementation:
Ensure effective implementation of solid waste management by all Urban Local Bodies
(ULBs) and Gram Panchayats within your jurisdiction, including adherence to prescribed
standards and operational guidelines.

2. Periodic Review of Performance:
Conduct regular and periodic reviews of the performance of local bodies in solid waste
management and ensure necessary corrective actions for improvement,

Signature

Digitally signed by Jain
Designatio ec

RajKaj Ref No.: &
21410123

M e-Sign

28



Ly

575

Ensure Compliance and Reporting:

Strictly monitor the compliance with the provisions of the Solid Waste Management
Rules, 2026. Any non-compliance shall be promptly reported to the LSGD/Panchayati
Raj Department.

. Facilitate Convergence:

Facilitate convergence between urban and rural waste management systems, including
planning and utilization of common processing, treatment, and disposal facilities.

. District-Level Monitoring Mechanism (Ref: Institutional Framework under SWM

Rules, 2026):

Establish and operationalize a robust district-level monitoring and coordination
mechanism to ensure continuous supervision, inter-departmental coordination, and
effective implementation of the Rules.

Copy of notified SWM Rule 2026 is enclosed for your perusal in detail. You are therefore
directed to accord top priority to the above directions and ensure strict compliance in letter and
spirit. A status report on action taken may be submitted to the office of undersigned within 15
days and thereafter at least once in a quarter basis for review at the State level.

Enclosures: As above

(Ravi Jain)
Secretary, LSGD GoR

No: S5 (JCE/DLB/SBM 2.0 (U SWM-20262026 / ¢ 527 &5 ) Date: A3 o4z, 5
Copy for information:-

Sl e e

J5 1o Chief Secretary, GoR

PS to Secretary, Panchayati Raj Department

PS to Secretary, LSGD, GoR

PS to Secretary, Dept of Environment & Climate Change, GoR

PS to Director & Special Secretary, DLB, GoR

PA to Deputy Director Regional. LSGD All Rajasthan

PA to Chiel Engineer (SBM-U), DLB

Commissioner/Executive Officer ULBs All Rajasthan

Guard file,
(Juiker Pratik Chnadra Shekhar)
Director & Special Secretary, DLB

Signature

Digitally signed by Jain
RO Designatio To
=1 0.1
21410123 GD\I’BmeEﬂ 2726 IST
M e-Sign ; i ——
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7 Government of Rajasthan , Annexure-5

.Sm ¥ g

Ol
STl Local Self Government Department
ST TR (Directorate of Local Bodies, Rajasthan, Jaipur)

G-3, Rajmahal Residency, Near Civil lines, Raflway Crossing, Taipur
Tel No.+91 141 2222469 Fax Noi: +91 141 2222403 wal_a_giig.:yyww.[s_g,urha_n.,r;njensthzm.gov.in
No.: F55( )/CE/DLB/HSC-6174/2026/4 31 6 = 3|9 Date:« 90/05/20%
1. All District Collectors,
Rajasthan
2. All Chief Executive Officers,
Zila Parishad, Rajasthan
3. All Deputy Director Regional,
Rajasthan
4, All Commissioners/Executive Officers,
Municipal Corporations/Councils/Boards,

e ooy e

Rajasthan

Subject Regarding Implementation of Solid Waste Management (SWM) Rules,
2026 & Directions issued by Hon’ble Supreme Court in Civil Appeal
No. 6174/2023.

Reference 1. Hon’ble Supreme Court Order dated 05.05.2026, 29.04.2026, and

19.02.2026 in Bhopal Municipal Corporation vs. Dr. Subhash C.

Pandey & Ors. (Civil Appeal No. 6174/2023).

2. Departmental Letter No. 6872 dated 13.04.2026.

3. Direction issued during the National Meeting of Chief Secretaries
and respective State Secretaries hosted by the MoEFCC, Gol dated

13.05.2026
4. State Time Bound Action Plan submitted to MoEFCC for Hon’ble

Supreme Court hearing dated 05.05.2026.

5.D.0. letter dated 30.04.2026.
6. Reporting Formats regarding Hon'ble Supreme Court of India order

dated 5.5.2026 in Civil Appeal No.6174 of 2023 on implementation
of the Solid Waste Management Rules, 2026.

In reference to the above subject, the Hon’ble Supreme Court, in the matter of CA No. 6174 of
2023, directed all concerned Ministries and State Governments to ensure immediate
compliance with the Solid Waste Management (SWM) Rules, 2026, vide its Order dated
19.02.2026 and 05.05.2026. Subsequently, a D.O. letter dated 30th April 2026 was issued by
the Secretary, Ministry of Housing and Urban Affairs (MoHUA), to the Additional Chief
Secretaries (ACS)/Principal Secretaries/Commissioner-cum-Secretaries in charge of Urban
Development of all States/UTs. Furthermore, to discuss and review the participation and
compliance of the Chief Secretaries of State, meetings were successfully convened on

30.04.2026 and 13.05.2026.

Further, the Hon’ble Supreme Court has directed the Chief Secretaries of all States/UTs to
remain present during the proceedings and review meetings convened in connection with
implementation of the Solid Waste Management Rules, 2026.
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All reports related to implementation of 3\547
the Chief Secretary for review and monitoring,

lFS, 2026 shall be submitted to the Office of

Consolidated and compiled reports shall thereafter be submitted to MoEFCC and the Hon’ble

Supreme Court,

Therefore, to avoid personal liability and ensure strict environmental compliance, the
following directions are hercby issued for immediate and time-bound execution:

l\?;) Action Point Responsibility
Institutional Setup: Constitution of a dedicated “Special Cell” '
1 including Regional Officers of RSPCB for monitoring and District Collector
implementation of SWM Rules, 2026.. -
Performance Reporting: prepare a monthly
2 performance/progress of implementation of SWM Rules,2026 District Collector,( Urban Local
and submit the same to the office of Chief Secretary and Bodies and Rural Local Bodies)
respective State Secretaries.
Site Audits: Conduct virtual/spot inspections of authorized District  Collector,( RSPCB

3 and unauthorized dump sites; ensure photographic evidence RO,Urban Local Bodies and
and inspection reports. - Rural Local Bodies)

Coercive Action: Issue notices/directions to disconnect District  Collector,(  Special

4 water/electricity for non-compliant Bulk Waste Generators Cell,Urban Local Bodies and
(BWGs). Rural Local Bodies)

Form -1V -It is hereby directed that the prescribed Form-IV

under the Solid Waste Management Rules, 2026 shall be duly

filled and submitted by all Urban Local Bodies within the

stipulated timeline. , :

5 District Collector,( Urban Local
All Urban Local Bodies shall ensure submission of the duly Bodies and Rural Local Bodies)
filled Form-IV to the concerned Regional Office of the
Rajasthan State Pollution Control Board within the prescribed
time limit, so that the same may be compiled at the State level
and forwarded to the Government of India in a timely manner.

Political Mobilization: Communicate Supreme Court

6 directions to elected Ward Members, Corporators, Councillors | District Collector,( Urban Local
and Panchayat Representatives for active participation in SWM | Bodies and Rural Local Bodies)
rule 2026 implementation.

Plastic & EPR: Ensure strict implementation of Single Use L

7 Plastic (SUP) ban, Plastic Waste Management Rules and gf;;cstaiglggzlr’ﬁo[ig?aélog;;?l
registration of BWGs on EPR Portal.

Circular Economy: Establish RRR Centres (Mukhyamantri Urban Local Bodies and Rural

8 Sadbhawana Kendra) and decentralized processing plants. Local Bodies
Generator Census: 100% Door-to-door mapping of all waste | District Collector,( Urban Local

i generators and BWGs. Bodies and Rural Local Bodies)
Four-Stream Segregation: Mandate segregation at source: District Collector,( Urban Local

10 Wet, Dry, Sanitary, and Special Care (as per SWM 2026). Bodies and Rural Local Bodies)
Logistics Reform: Ensure 100% waste movement via fully Urban Local Bodies and Rural

1 covered, compartmentalized, and authorized vehicles. Local Bodies

12 | Legacy Waste Ban: Cessation of fresh dumping at legacy Urban Local Bodies and Rural
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sites; only "rejects" to reach Scientific Sanitaﬂals
(SLFs).

Local Bodies

13

Tech-Monitoring: Geo-tagging and digital tracking of
Garbage Vulnerable Points (GVPs) and waste flow,

Urban Local Bodies and Rural
Local Bodies

14

Tourist/High-Footfall Care: Special cleanliness measures and
user-fee collection in tourist/high-traffic zones,

[ Bodies and Rural Local Bodies)

District Collector,( Urban Local

15

Zero-Tolerance Zones: Prevent unauthorized dumping at
roadsides, railway tracks, lakes, and foothills,

District Collector,( Urban Local
Bodies and Rural Local Bodies)

16

Compliance Monitoring & Reporting: Monitor
implementation of SWM Rules, 2026 in Municipal
Corporations, Municipalities and Gram Panchayats under
Phase-I monitoring mechanism and ensure timely submission

of implementation status reports for State and Central level
monitoring.

District Collector

17

Waste Infrastructure & Cleanliness Management: Establish
designated waste handling and processing areas in newly
developed urban areas and ensure special cleanliness measures
in garbage-prone zones along with environmental awareness
and citizen participation activities.

District Collector,( Urban Local
Bodies and Rural Local Bodies)

18

Bulk Waste Generators -Bulk Waste Generators (BWGs):
All Bulk Waste Generators (BWGs) shall be identified and
registered on the centralized portal being developed by CPCB in
accordance with the provisions of the SWM Rules, 2026.

1. Built-up area of 20,000 sq. mtr. or

2. Water consumption of 40,000 litres or more per day; or

3. Solid waste generation of 100 kg or more per day.
Awareness and orientation meetings shall be organized for
BWGs regarding source-level waste segregation and on-site
waste processing. Regular monitoring of compliance by BWGs
shall be undertaken and compliance within the prescribed
timeline shall be ensured.

Urban Local Bodies and Rural
Local Bodies

Solid waste shall be mandatorily segregated at source into four
streams namely Wet Waste, Dry Waste, Sanitary Waste and
Special Care Waste in accordance with the provisions of SWM
Rules, 2026.

* Separate collection, transportation, processing and disposal
arrangements shall be ensured for each waste stream to prevent
mixing of waste at any stage.

Urban Local Bodies and Rural
Local Bodies

No.

Action Points

Deliverable Timelines

District Collectors shall be empowered to oversee solid | e
waste management within their jurisdiction - and | .
communicate instances of non-compliance to the State and
Central authorities.

Méy 2026: Orders issued
June 2026 onward: Monthly
review meetings.

Local bodies shall submit compliance reports along

with photographic evidence to the District Collector
for verification of waste removal and infrastructure

readiness.

October 2026.
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S. )
No. Action Points Deliverable Timelines
z fgxll:jx:li(sns]i msr(:g tr)oflingggl:'(l*lsclus:éa}’Lcix](iitci'c]fsl?cl:qt?i:::ld ?(:'pﬁ;?.:f
:l,::z::m segregation of wet, dry, sanitary and special care Oolonet 2026,
4 Iliﬁf:sl gg‘;'Gcs'l"S(Ii‘ﬂr’:m';:gﬂgﬂ‘r:éﬁly conunm.licntc: the SWM | June 2026: [dentification complete
and en ons fo all identified BWGs | ryly 2026 onwards: Awareness and
ensure their statutory compliance by 31.03,2026. notices
- Oct 2026 onwards: Compliance tracking
> Strict SWM  compliance to be enforced from | Assessment of gaps -June 2026-
01.04.2026
()The four-stream segregation of wet, dry, sanitary, | Modification of existing infrastructure
and special care is mandated. and initiation of Procurement-July 2026
(i) Time-bound remediation of legacy waste 4
dumpsites to be ensured Behavioural change campaigns-from
June 2026 to November 2026
Penalty provisions for defaulters —
January 2027
Existing SWM processing facilities
shall be modified accordingly to handle
waste in four streams- October 2026.
Legacy waste dumpsite remediation
in all Municipal council and
corporations by February 2027.
6 | three-tier enforcement mechanism shall be implemented for
non-compliance of SWM Rules, 2026: Target timeline for full compliance:
Tier 1: Immediate imposition of fines. March 2027.
Tier 2: Continued non-compliance shall invite criminal
prosecution under environmental Jaws.
Tier 3: Prosecution shall extend to all responsible persons
and defaulting officials ,
7
Non-compliant BWGs shall face Environmental Identification and survey of BWGs as
Remediation and Compensation under Rule 17. per SWM rules 2026- August 2026
8 District Level: District Collector is empowered to rcview :
the performance of local bodies at least once in a quarter. Oct 2026 - Ensure convergence of waste
processing systems.
9 | District and Gram Panchayats shall implement village-level | May—June 2026: Planning phase
solid waste management plans ensuring prehibition of open
dumping and burning. July 2026 onward: Implementation
10 | Local bodies shall conduct public awareness campaigns on | May 2026  onwards:  Campaign
waste minimization, home composting, sanitary waste | implementation

handling and source segregation, and establish online
grievance redressal mechanisms

June 2026: Launch Mobile Application

for grievance redressal system
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Action Points

Deliverable Timelines

11

BWGs shall register on the centralized portal, cstablish
onsite wet waste processing facilities or procure ERWGR
Cerllﬁ‘catcs, nn(.l undergo periodic audits by local bodies for
compliance verification.

+ Identification and survey of BWGs as
per SWM rules 2026- August 2026

12

Thlrough the District Collector, infrastructure audits of
solid waste management be carried out.

The response from the  District

Collectors is awaited.

il"hc .Dislrict Collectors  shall  communicate  the
identified problems and the steps taken by the
stakeholders to the Chief Secretary in a time-bound
manner.

The response from the District
Collectors is awaited.

14

Every local body must establish and communicate an
outer time-limit within which 100% compliance will
be achieved.

March 2027

16

District Collectors shall review the performance of local
bodies quarterly and ensure urban-rural convergence of
sanitary landfills and common waste processing plants.

The said committee has been
designated/strengthened in line with the
provisions of SWM Rules, 2026 to
function as the prescribed multilevel
governance structure..

17

District and Gram Panchayats shall implement village-
level solid waste management plans ensuring
prohibition of open dumping and burning in rural

November 2026

18

arcas.
Local bodies shall conduct awareness campaigns on waste

minimization and source segregation and establish online
grievance redressal mechanisms for citizens.

November 2026

BWGs shall register on the centralized portal, establish
onsite wet waste processing facilities or procure EBWGR
Certificates, and undergo periodic compliance audits by

August 2026.

local bodies.

Therefore, all District Collectors, Commissioners and Exccutive Officers of Municipal
Corporations/Councils/Boards are hereby directed to cnsure strict and time-bound compliance
of the above directions. Further, all District Collectors shall cnsure effective execution of the
time-bound action plan submitted by the State to MoEFCC in connection with the Hon’ble
Supreme Court hearing held on 05.05.2026, along with strict implecmentation of the SWM Rules,

2026 in their respective districts.

Encl.: As above.
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No.: F55( )/CE/DLB/HSC-6174/2026/ ﬂ32§§ 333 o Date:- 20/ (oly / 2 026
Copy to following for information please:

1. PS to the Chief Secretary, GoR.

2. PSto the Secretary, Ministry of Environment, Forest and Climate Change, Gol.

3. PS to the Additional Chief Secretary, Environment Department, Rajasthan.

4. PS to the Secretary, Local Self Government Department, Rajasthan.

5. PS 1o the Secretary, Panchayati Raj Department, Government of Rajasthan.

6. PS to the Member Secretary, Rajasthan State Pollution Control Board, Rajasthan.

7. PS to the Director, Local Self Government Department, Rajasthan. '

8. PA to the Chief Engineer, Local Self Government Department, Directorate, Jaipur.

9. Deputy Director (Regional), Local Bodies Department, All Rajasthan. .

10. Commissioners/Executive officers, Municipal Corporations/Municipal Councils/

Municipal Boards, all Rajasthan.

11. Guard File.
(Juikar Prateek Chandrashekhar)

Director
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lome— RIS WRPR @(@

T T I AN AT, IS SRR k...
G-3, Raymahal Residency, Near Civil lines, Raillway Crossing, J aipui‘

Tel No.:+91 1412222469 Fax No.: +91 141 2222403  website:www.lsg.urban.rajasthan.gov.in
No: F55( )Engg./CE/DLB/NGT 88/2026/12029 Date: 20.06.2026
Y / JAferemd) SfArhry,

TR ¥ /9Reg / grferadr,
THIA XTSI |

fagg— 949 o ufl¥e yded (SWM) fH, 2026 & 3fdid Bulk Waste

Generators (BWG) @ fRIEIhRUI, CPCB Ulcel UR 37dR] Gollhru] o)

AT NGT @ TR AT 88 & JUT & FaeT H |

Hof— 1. 99T Wdied ey g7 fRafder il WAT 6174 /2023

H grikd 31eer fadTd 19.02.2026 |

2. HFEIA NGT O-A- No. 88 /2026 (Cz) H UiRd 2maer faia
15.04.2026 |

3. YGIAE o Yguul {0407 AUSd &I UAih 134 fa-id
18.06.2026 |

4. fToTg 9= 5870 faATdh 27.03.2026 b HH H

5. fToUT T =& 8885 faHid 12.05.2026 & HH H

6. fauTria g=lid 9316 faAid 20.05.2026 & HH H

IYYh fAvAr=id oI =© fb 49 31 MU ydad (SwWM) a9, 2026 &
QIgeT=l & ded MYl 30 SFMTDBN H 31 dlel T4 Bulk Waste Generators (BWG)
& FaEIdRv] &R B Hafid Al & Argd | ARid fbar S gar 2 | $udr g9
Heg H 3 prg gRT 31 db Dl T3 HRIdTe] DI RUIS (Action Taken Report)
49 MeTTera a1 9y Udd NI |

MYl T8 M 3T Td HRIAT STl % & g gguur 301 9$ (CPCB) &R
hoNT Jae= Dl FIRMEN 3R GBI & USIhIo & foly dglad 3iiFdgH LHCcd

31 Afhd (Online) B AT AT 7 | 3 pyAT F=ferRad fdgar wr Ny Hryare)
Gfard Hrd—

¢ ULB &I GGIIHRVL: Y IR bra (ULB) T USIIhRUT CPCB & 3t Uled
R fhar ST gHfdad ovd |

® BWG @I GOIIDHNU: 49 AMGS! & AN 31U BN &5 H T drel Fl
UTA Bulk Waste Generators (BWG) &I 38 CPCB Uicel UR USlIdhbRUl 31f+drd ®Y
A fdhar S gl oerd |

sl HaH H AR %@ﬁ“& gRd 3BT (NGT) & UHRU AT 88 /2026
(Cz) % faareEns g, fS¥a! e wR W) AR & o Y& B

Signature

Digitally signed by

Ie
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S YHNUT Dl Tf'H“iwl 3R A ST & MQIER SYYh HHE B
(fFRr€rmRor Ud CPCB Uil WX Yoilhon) Sifcreiy qul foar Sier giiferd &vd |

AT <O (Hon’ble Courts) ERT I SIH drell fhdl ¥l SS[cHD BRI
ar faudia fewell & foru wefed e & AfPeRT Aafthird wu | SveR
i |

HUAT 59 fawg &1 Halwd WRIfAedr UaM &rd g0 Heumerd ol 02 fdad #

AT DHRATAT ST GHATad hvrd |

( TP TRIER)
Wﬁﬂwﬂ?

No: F55( )Engg /CE/DLB/NGT_88/2026/ 12030-12035 Date: 20.06.2026
yfaferfa g\d-ﬂefr Ud 3D HRIATE! B Uitd—

1. 9ol afera, e g, W arad fa9rET, ISR SRGR, ST |
2. 7ol <fea, feere \q fafere wfea, e g fa9ET, SIayR |

3. 9ol 9Ai<ra, W gied, o= NIod Uyl 30T AvSd, SN |
4.

5

..-f_

Aol Hers, g Sitaddr, Heemery |
A SUQEd &I Bl YT YHATed H= Ud urer=1 Ruld Heener

®! UMT a6 |

6. GRfEd uATgel |

(3T )

Signature yalid

Digitally signed by

Chandrash

RajKaj Ref No.: Designation ¥
22939308 Date: 2026.06.

M e-Sign Reason: Approved

37 Scanne d with CamScanner

4
2756 IST



